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From

To,

Sub:

Ref:-

Madam,

Copy to:

Smti. layashree Bora.
It. Registrar (Vigilance),
Gauhati High Court.
Guwahati.

Smti Sharmila Bhuyan.
Distnct and Sessions ludoe_
Lakhimpur, North Lakhim"pur
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Earned teave.

Your letter No. ULlgS72lZ024 Dated ]Z.1Z.2OZ4

I I 2 9 38 d

.lL
Dated Guwahatt the l] December,2024

Yours farthfully,

sil_
JT. REGISTRAR (vIGILANCE)

/ l1^\a- Z 11. The principal Accountant General (A&E), Assam , Guwahati for information.(Copy of the leave a
_{ The Project Manager , Gauhati High Court

pplication is prescribed format is enclosed herewith).
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